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ORDER

Heard Mr. Joshua Samuel and Mr. Christopher Edwin, learned counsels for
the Petitioner and Mr.Mario D Rozario ,learned Counsel for the Respondent.
The Respondent is directed to place on records the assets and liabilities of the
Corporate Debtor in respect of M/s. Skylark Mansions Pvt. Ltd and all group
Companies of M/s. Skylark Mansions Pvt. Ltd well before the:&;% of hearing.
In the meanwhile parties are at liberty to settle the issue. No further
adjournments shall be granted.

Post the case on 04.02.2020.

/ At
Sk LY

MEMBER (T) MEMBER (J)




